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Enhancement of rate of provision allowance

paid to Floating Staff of Inland Water
Transport Directorate

2548. SHRI VIJAY KUMAR YADAYV :

Will the Minister of SURFACE
TRANSPORT be pleased to refer to the
reply given to Unstarred Question No. 2699
dated Sth December, 1985 regarding disparity
in payment of provision allowance to floating
staff of Inland Water Transport Directorate
and state :

(a) whether the Messing Allowance paid
to the floating staff working on vessels under
the Fisheries Department has since been
raised from Rs. 10/- to Rs. 15/- as per
recommendation of the Fourth Pay
Commission ; and

(b) if so, the reasons for delay in
enhancing the rate of Provision Allowance of
the floating staff of the Inland Water Trans-
port Directorate to the level of the Messing
Allowance being paid to the floating staff of
the Fisheries Department ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) No, Sir.

(b) The question of iocreasing the rate
of Provision Allowance to floating staff of
Inland Water Transport Directorate was
considered ecarlier and it was decided to
consider the matter after the report of the
Fourth Pay Commission which was expected
sbortly. The Fourth Pay Commission,
however, has not made any recommendation
in respect of provision allowance being paid
to the Floating staff of the Inland Water
Transport Directorate.

Infrastructure for Operation of Vayudoot
Service at Hubli Airport

2549, SHRI1 D. K, NAIKAR: Wil
the Minister of CIVIL AVIATION be
pleased to state ;

. (a) whether it is a fact that the State
Government of Karpataka has undertaken
to provide infrastructure for the Airport at
Hubli for the operation of Vayudoot service;
and - -
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(b) if so, the progress made so far ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) Yes, Sir.

(b) No progress report has been received
from the State Government in this behalf.

Amount paid to ITDC by Railway for
Seeking their Expertise in Catering

2550, SHRI MOTILAL SINGH : Will
the Minister of RAILWAYS be pleased to
state :

(a) the amount which was paid to the
India Tourism Development Corporation
for survey, at the time of agreement and in
the form of TA/DA to their officials ; along-
with other facilities for seeking their know-
how and/or introduction of new scheme of
catering in Railways ; and

(b) whether Railways bad no expertise
in the field of catering ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVYRAO SCINDIA) : (a) Of Rs. §
lakhs payable as Consultation fee to Indian
Tourism  Development Corporation for
suggesting improvements in catering, a sum
of Rs, 1.25 lakhs was paid at the time of
agreement, and a further sum of Rs. 1.25
lakhs bas been paid subsequently, They
have also been paid Rs. 18,735 in the form
of TA/DA for their officials for undertaking
journeys on the Railways.

(b) India Tourism Deveiopment Cor-
poration have better expertise in catering
than the Railways.

Ban on Drugs

2551. SHRIMATI PRABHAWATI
GUPTA : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) the names of drugs which have been
banned recently ; and





